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Prof. D. C. Sharma: May I know 
whether any efforts have been made to 
encourage tourist traffic to the Kangra 
Valley? 

Sl.:ri Satish Chandra: Yes, Sir. Some 
of the posters and guide books relate 
to Kangra Valley. They are b"ing 
displayed in foreign countries to at-
tract visitors to the Kangra Valley. 

Shri 1\'1. S. Gurupadaswamy: May I 
kno\\' Vi." hether any income has been 
aeriver! out of this tourist traffic. and 
what the amount is' 

Shri Satish Chandra: I said I can 
cnly ans\vcr questions relating to ol.J.bU-
dty. 

Shri Sa!an.!;adhar Das: May I know 
if the posters in the Railway stations 
are renewed every year or whether 
they relnain there for years together? 

Shri Satish Chandra: N~w po,ters 
are designed and printed every year. 
Most of the Dosters that I am referring 
to are distributed to our missions ab-
road and to travel agencies in foreign 
countrie,. This is for the attraction 
of tourist traffic from foreign lands to 
India. 

Slld H. N. Mukerjee: Does Gov~rn
ment intend to take special step:; for 
the protection of our ancient m"nu-
ments where a certain section of these 
foreign tourists indulge in souvenir 
hunt:n2 i:l a vandalistic fashion? 

Shri S"tish Chandra: The queslion 
should be addressed :0 t:le han. Min-
ister for Education. 

Mr. Spe:lker: Next question. 

J;I.Li.IAN~.vAL.'\ BACH NATIONAL 
MEMORIAL 

*1847. Shri S. N. Des: Will the 
Minis:er of Home Affai~s be pleased to 
~tate: 

(a) whether the Trustees of the 
Jallianwala Bagh National Memorial 
have be"n fully constituted and are 
functioning; 

(b) if so. the naml?s of persons nomi-
nated by the Central Government; 

(c) w:,ether the Trustees have ap-
pointed any committee of manage-
ment: an~ 

(d) if so. how the committee has 
been C"~otituted and what are the 
powers. duties and functions of the 
commiltee? 

The Minister of Home Affairs and 
States (Dr. Katju): (a) Yes. 

(b.) Rajkuma~i Amr~t Kaur, Dr. 
Bakshi Tek Chand and Giani Gur-
mukh Singh Musaftr. 

(c) Yes. 

(d) I place on the Table of the House 
a copy of the Resolution passed oy the 
Trustees. [812e Appendix IX, annex-
ure No. 1.] 

Shri S. N. Das: May i know whe-
ther tae C~airman of this Committee 
of Management has been nominated 
and whether the Committee has begun 
functioning? 

Dr. Katju: The Chairman will be 
nominated by the Chairman of the 
Trust. 

Shri S. N. Das: Has he been nomi-
nated and is the Committee function-
ing? 

Dr. Katju: Yes, the Committee is 
functioning. 

ANDAMANS AND NICOBAR ISLANDS 

*1848. Shri A. C. Guha: Will the 
lVIinister of Home Affairs be pleased to 
state: 

(a) the scheme for the development 
of the Andamans anJ the Nicobar; and 

(b) the number of East Bengal dis-
placed persons settled in the 
Andamans? 

The Minister of Home Affairs and 
states (Dr. Katju): (a) The sclleme 
which is under Government's ('onsi-
deration consists of clearing. durin!! a 
period of five years, some 20,000 acres 
of forest land in the Andamans and 
the settlement thereon of agriculturist 
families. The scheme includes the 
building of roads, schools, dispensaries 
etc. 

(b) 362 families, comprising 1481 
displaced persons from East Bengal, 
have settled in the Andamans. 

Shri .(\. C. Guha: Is there· any 
scheme to sel)d more East Bengal 
families there? 

Dr. Katju: If they would like to go, 
I should be very happy. 

Shri A. C. Gulla: Has there been 
any attempt on the part of Govern-
ment in this direction! 

Dr Katjn: Wh,., I was in Calcutta, 
I uotieed t,he.re was great progress 
after great persuasion. but unfortu-
nately, people who had gone returned 
b.~ck. They are ve,:yumwiIling to 10-
You better ask them. 
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8hri A. C. Guha: I think very few 
have come back, but has there been 
any attempt in recent times? Is there 
any programme to send them this 
-year? 

Dr. Katju: May I say. Sir. with all 
respect that the hon. Member kno~8 
much beaer than I do. I am always 
.supp()~·ing that there is a continuous 
attempt at persuasion going on. 

Shri A. M. Thomas: May I know, 
Sir. wheiher Government has any idea 
with regard to the number of families 
which can be accommodated? 

Dr. Katju: Our idea was there should 
be 20.000 people altogether, but the 
more the merrier. 

Shri Achuthan: May I know the 
facilities given to such families? 

Mr. Speaker: I think all these 
questions have been dealt with. There 
"vas a consistent string of questions 
during the <lay before last I believe. 
Any number of Questions have been 
put. 

Shri A. C. Gaha: Is ::,ere any pro-
gram:c,e also to settle non-agriculturist 
families~ 

The l\-linister of Rehabilitation (Shri 
A. P. Jain): A few non-agriculturist 
families have been sent. and I may 
inform the hon. Member that during 
the course of the remaining period, 
there is a prooosal to send between 
100 and 150 more families. 

Shri B. K. Das: The hon. Minister 
replied that agriculturist families 
would be settled there. Is it with re-
ference to tClC scheme of settling re-
fugees or other persons also? 

Dr. Katju: I can say more preference 
would be given to refugees. If re-
fugees are not fort!ocoming, anybody 
-else will go. 

ADIVASIS (LITERACY) 

'1849. Shri Sang-anna: Will the 
Minister vf Home Affairs be pleased to 
state the percentage of literacy among 
the Adivasis of India? 

The Minish'r of Home Affairs and 
States (Dr. Katju): Attention is invit-
ed to the replv given by me to Shri 
R. B. Parmar's Starred Question No. 
1484 on the 4th of July. 1952. which 
was to the effect that no information 
is available at present. 

Shri Sang-anna: May I know whe-
ther the Central Government has re-
ceived information from the State 
'Governments as to how the .grants 

placed at .their disposal.are utilised for 
the economic uplift of the Adivasis! 

Dr. Katju: May I respectfully en-
quire whether this question arises out 
of the parent Question? The question 
is: "What is the percentage of liter-
acy?", and my hon. friend now en-
qUires as to how the grants are being 
utilised for the benefit of the Adivasis . 
I can say a lot. but it will only take 
the tim" of the House. 

Mr. Speaker: The point seems to be 
that the hon. Member is referring to 
a certain previous answer given in 
connection with literacy. For purpos-
es of literacy. the Government of 
India, it seems. is making at least 
some grant. Therefore. the question 
arises if the Government have any 
machinery for seeing as to how the 
grant is being utilised. That is his 
question. 

Dr. Ka~ju: There is a Regional 
Commissioner here, and there is a 
Regional Commissioner there. and it 
is a State responsibillty. T:,ey are 
doing the best that they can. 

8hri B. K. Patel: Do Governmot 
propose to collect tb!s information? 

Mr. Speaker: G:>viously, I think. 
they must collect all information that 
is necessary. 

AGRICULTURALUBOURERS 

*1851. Shri V. Missir: Will the 
Minister of Food and Agriculture be 
pleased to state whether tClere is any 
.land reclamation and improvement 
srhemC' under consideration of Gov-
ernment with a view to stepping up 
agricultural production and if so, what 
is the nature of that scheme? 

The Deputy Minister of Commeree 
and Industry (Shri Karmarkar): The 
Central Tractor Organisation of the 
Government of India are already en-
gaged on a scheme of land reclama-
tion with the help of 240 heavy trac-
tors. The sch~me envisages reclama-
tion of '1 ~ minion acres of weed- in-
fested lands in U.P .. Madhya Pradesh. 
Madhva Bharat and Bhopal over a 
period of seven years beginning with 
the 1949-50 reclamation season. 
Except for a small area in U.P. where 
a pilot project of jungle clearance 
has been undertaken. the land to be 
reclaimed is infested bv the Kans 
weed. The annual additional oroduc-
tion of foodgraim :from the reclaimed 
lands is estimated to be between 1/3 
and 114 ton per acre. No other 
scheme for land reclamation is under 
consideration .at ,present. 




